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CENTRAL ADMINISTRATIVE TR IBUNAL
CALCUTTA BENCH
No. OA 685 of 97

Present : Hon'ble Mr.D,Purkayastha, Judicial Member

Ke VENKAT RAO

VS
uUnIoN OF INDIA & ORS,

fFor the aﬁplicant ¢ Mr.A.Chakraborty, counsel

For the réSpmndents:Na.B.Ray. counsel

Heard en ¢ 1,9,98 ' Order on ¢ 1,9,98
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Heafd both the counsel. Mr,A.Chakraborty, counsdl for the
applicant submlts that he has ne instruction regard1ng thls matter.,
AY

The appllCatan is dismissed accordingly. Ne order as to casts.
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